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(c) whether the new university 
will be made an affiliating university? 

The MiDister Of Education (Shri 
M. C. Charla): (a) Yes, Sir. 

(b) No land had been acquired 
previously near the ridge for the same 
purpose. 

(c) The University is proposed to 
be both a teaching and affiliating 
University. 

ExteDsio,u to Keraia OJlleers 

111 J Shri A. V. Raghavau: 
. L Shri Pottekkatt: 

Will the Minister of Home A.airs 
be pleased to state: 

(a) the number of officers in the 
Government of Kerala whose services 
have been extended by the Advisor 
to the Government of Kerala; 

(b) whether Government are aware 
of the frustration caused to junior 
officers as a result of this extension; 
and 

(c) the reasons for granting the 
extension? 

The Deputy Minister iu the MInis-
try of Home Alralrs (Shri L. N. 
Mishra): (a) to (c). The information 
is being collected and will be laid on 
the Table of the House as sOOn as 
possible. 

Kerala University Act 

111 f Shri A. V. Barhavan: 
. L Shrl Poitekkatt: 

Will the Minister of Edncation be 
pleased to state: 

(a) whether there is any proposal 
to amend the Kerala University Act, 
1957; 

(b) if so, whether a revised Bill has 
been prepared; and 

(c) when the same will be introduc-
ed? 

The Minister of Edncation (Shrl 
M. C. Chacla): (a) Yel Sir. 
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(b) and (e). The proposal has not 
been finalised and has been defenecl 
till March, 1965. 

Multi-Purpose SeJaools iu Orissa 

112. Shri Rama Chandra Mallick: 
Will the Minister of Eclllcati9n be 
pleased to state: 

(a) the number of multipurpose 
schools opened so far since the 
scheme was starred in Orissa; 

(b) whether any financial assistance 
was given to the Government of Orissa 
for the same purpose during the Third 
Five Year Plan period; and 

(c) if so, the details thereof? 

The Minister of Education (Shri 
M. C. Chaela): (a) The exact infor-
mation is still awaited from the State 
Government. 

(b) The State Government has dec-
lined to implement the Centrally 
sponsored scheme on the subject. 

(c) Does not arise. 

Post-Matric Scholarship Scheme iu 
Orissa 

113. Shri Kama Chandra Mallick: 
Will the Minister of Education be 
pleased to state: 

(a) whether any grant has been 
given to the Government of Orissa 
for 1964-65 for Post-Matric scholar-
ships to Scheduled Castes and Sche-
dule Tribes and other Backward 
Classes students in Orissa; 

(b) if so, the amount thereof; and 

(c) whether the same has been fully 
distributed among the students? 

The Minister of Cultural Mairs 
in the Ministry of Education (Shrl 
HlIjarnavis): (a) Yes, Sir. 

(b) Rs. 6,7(),200. 

(c) The scholarship is paid by the 
State Government throughout the 
year and as such, whether the amoUllt 




